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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, KOLKATA

Date of order: 10.10.2018

Present : Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member .

No. O.A. 1344 of 2018 Sri Goutam Kumar Ghosh,
Son of Late S. Ghosh,
Retired from service under the respondent
Authority Eastern Railway,
Liluah Workshop on 31.10.20186,
And residing at Flat No. 1/3A,
Kamakhya Apartment,
G.T. Road (East), Barasat, Chandannagore,
District — Hooghly, Pin - 712 1386,

West Bengal.
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1. Union of India
through the General Manager,
Eastern Railway,
17, N.S. Road,
Kolkata — 700 001.

2. The Chief Works Manager,
. Eastern Railway,
(Carriage and Wagon) Liluah,
Howrah.

3. The Workshop Personnel Officer,
Eastern Railway,
(Carriage & Wagon Workshop),
Liluah, Howrah.

Respondents.
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For the Applicant : Mr.N. Roy, Counsel

For the Respondents Ms. S.D. Chandra, Counsel

,  ORDER(Oral)

Per Dr. Nandita Chatterjee, Administrative Member:

Heard Ld. Counsel for the applicant and respondents.

2. The applicant has filed this instant Original Application under Section 19 of

the Administrative Tribunals Act, 1985 praying for the following relief:-

“ta) To issue direction upon the respondents to consider the
representation dtd 29.01.16 and 10.12.2017 for grant of 3° financial
upgradation under MACP Scheme after completion of 30 years service,
forthwith.

(b)  Toissue further d/rectlon ‘upor?v ftheyres,cyondents to consider the case
of the applicant for MA CP beneﬁt&a!ong W;fhma/!\consequent/al beneﬁts to
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3. Ld. Counsel for the apphcant submlts ﬁnat Ithg/appllcants have preferred
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representatlons dated 29. 1 2016 and 10.12: 2017 (Aﬁnexure “‘A-5" colly. to the

sy e

O.A)) praying for grant of 3 Flnanmal"“Upgradatlon under MACP Scheme on

completion of 30 years’ service.

Ld. Counsel for the applicant further submits that the representations are_

pending at the level of the addressee respondent authority and the applicant will
be satisfied if a direction is issued to the respondent No. 3, who is the Workshop
Personnel Officer, C&W Workshop, Eastern Railway, Liluah to dispose of the

representations in a time bound manner. .
Ld. Counsel for the respondents does not object to the same.

4. Accordingly, with the consent of the parties and without entering into the

merits .of the matter, we hereby direct the respondent No. 3, namely, the
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yd Workshop Personnel Officer, C&W Workshop, Eastern Railway, Liluah to
dispose of the representations dated 29.1.2016 and 10.12.2017, if received at his

end, with a reasoned and speaking order and in accordance with law within a

period of four weeks from the date of receipt of a copy of this order.

5. With these directions, both O.A.s are disposed of. There will be no orders

on costs.
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(Dr. Nandita Chatterjee) (Bidisha Banerjee)

Administrative Member " Judicial Member
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